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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho-
rised by the Committee to submit the Report on-their behalf, present 
this Eighty-first Report 011 action taken by Government on the re-
commendations contained in the Thirty-eighth Report of the' Esti-
mates Committee (Fourth Lok Sabha) on the Minirtry of Food, 
Agriculture, Community Development and Co-operation (Depart-
ment of Agriculture)-Central Institute of Fisheries Technology, 
Ernakulam. . 

2. The Thirty-eighth Report 'Of the Estimates Committee was 
presented to Lok Sabha on the 20th March, 1968. Government fur-
nished replies indicating action taken on the recammendations con· 
ts,ined ·in the Report on the 13th November 1968. The Study GroUi' 
'E' of the Estimates Committee (1968-69) cansidered the replies reo 
ceived from the Indian Council of A.gricultural Research at their 
sitting held on the 13th March, 1969. The draft Report was adopt.ed 
by the Committee on the 24th April, 1969. 

3, The Report has been dividerl into the following Chapters:--

f. Report. 

II. Recammendations that have been accepted by Government. 

III. Recommendations which the Committee do nat desire ta 
pursue in view of Government's reply. 

4. An <Inalysis of the action taken by Government on the reo 
commendations cantained in the Thirty-eighth Report 'Of the Esti-
mates Committee (Fourth Lok Sabha) is given in Appendix. It 
would be 'Observed therefrom that out of 24 recammendations made 
in the Thirty-eighth Report, 21 recommendations, i.e. 87: 5 per cent, 
h<lve been accepted by Government. The Committee do not desire 
to pursue three recommendations, i.e. 12: 5 per cent, in view of Gov-
Nnment's reply. 

NEW DELHI; 

June 9, 1969. 
Jyiiist1Uli9,-i891 (S)~-

(vii) 

M. THIRUMALA RAO, 

Chatrman, 
Estimates Committee. 



CHAPTER I 
.... 
REPORT 

The Estimates Committee are glad to observe that the reCOrD-
1IIlendatiops aontained in their Thirty.eighth Report (Fourth Loll: 
Sabha) on the Ministry of Food, Agriculture, Community Develop-. 
"lIlent and Cooperatictn (Department of Agriculture)-Central Insti-
iute of Fisheries Technology,Ernakulam, have been replied to by 
"Government in time anti generally to their sl!ltisfaction. 

2. The Committee desire that further information on the progress 
nlade in the implementation df someo! .the recommendations may 
":be furnisheti _to the Committee. 

I., 

uS3 fAit) L.'S.-1&. 
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RECOMMENDATIONS THU HAVE BEEN ACCEPTED BY 
GOVERNMENT 

Recoqpel!llldatieR (Serial No.1) Para 1.1' 

+',he COllUJlittee realise the importance of an institute devoted. to 
1isheri.es technology for the proper exploitation of the fishery :t:.~ 
sources not only for providing protein food to the people but also 
for augmenting the exports of fisheries products so as to earn valu-
abl~ foreign exchange. Viewed in this context, the establishment of 
the Centr~ Institute of Fisheries Technology can be considered ~ 
be a landmark in the development of fisheries in the country. The 
Committee note that no Project Report was prepared and published 
prior to the establishment of the Institute. They need hardly em-
phasise the desirability of preparing comprehensive project reports 
before any Institute of this magnitude is set up. Unless this is tionep 

there is every likelihood of uncoordinated growth and development 
of various Wings of the Institute resulting 1:n lopsided developmp.nt 
of the entire Institute. 

Reply of Government 

The suggestion regarding the tiesirability of preparing compre-
hensive project reports before any Institute of this magnitude is set 
up is accepted. 

[Indian Council oj Agricultural Researcn., New Delhi, Letter NO'. 
F. 18-13J68-AHL (1), dated the 13th November, 1968]. 

Recommendation (Serial No.2) Para· 1.18· 

The Committee note the achievements of the Central Institute of 
Fisheries Technology. They, however, feel that tne impact of such 
an Institute should be judged by taking into consideration the in-
crease in catches of fish by application of better and' c~eaper techni-
ques. craft and gear, reduction in wastage by better and deYeloped 
methods of storage, transport and preservation of landed· fish anet 
by examining to \\11at extent tlie research conducted' by the InstI-
tute has resulted In the utilisation of cheaper and easily available. 
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i,ncUge~ ~~te~ia1s WhiCh could be used ev.en by the poor fisker-
men, or tl'\~r ~sociatioIUi. From this point of view, the Committee 
fef;l that thEtre is a real need for undertaking a survey to assess the 
impqct of ~he researches undertaken by the Institute for the exploi-
tation of fishery reso.urces and for raising the socio-economic status 
of fishermen. The Committee suggest that the Ministry may devise 
a suitable methotiology for conducting such a survey at an early 
date. 

Reply of Government 

Noted. The Council has constituted a committee to. devise a suit-
able methodology for conducting a survey to assess the impact of the 
re$earches undertaken by the Institute far the exploitatian of fishery 
resaurces ana for raising the sacia-econamic status af fishermen. 

[lndian Council of Agricultural R~search, New DeLhi, Letter No. 
F. 18-13/68-AlfI (I), d(lted, the 13th November, 1968]. 

~ecom~en,claijoD, (Serial l-{~. ~) Pa~a 1.19 

The Committee wou.ld also stress the neeti for export-oriented re.-
search in the various investigations, with regard to the produ~tion 
of quality items having eansumer and market preferences. The 
Committee hope, the Institute wauld keep these objectiv~, i~ view 
while drawing up research projects. 

Reply of Government 

Noted for guidance. In fact a nul!tber of projects, particularly 
in the development of s~~a1iW ~~duct.s .~q in improving the qua-
lity of the products normally exported, have been drawn up keep-
ing ~n view the e~port potenti~4ties. 
[Indian Council of Agricultural Research, New Delhi, Letter No. 

F. 18-18/68-AHI (1), dated the 13th November, 1968]. . 

Recommendation (Serial No.4) Para 2.13 

~e CommiHe~ regret to :t\~\e ~h~t S;9me (>f th~ r~r~b ~(),. 
grammes C9~cl no~ b~ ~~pl~ witp!.n: the ~~qlaw.~ t~~e and 
successful execution of projects was hampered by delay in supply 
of materials, ~qqt~m~~ ~tc. 

Rel?'ly of Governmellt 

The ~~ay i~ ~lJwJr. of :ql~¥~~1~, ~lli~~t '4:., W~ ~~ P.l~1k 
l¥ tq ~~~ pf l",~ w:a~ ~ CeP.t~ ... l ln~"~" of N~ 'I'.~", 
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logy. Laek of proper incentive to junior workers was also one of 
the reasons. A proposal for the revision of scales of pay of the junior 
workers is now being processed by the Indian Council of Agricul-
tural Research. Steps have also been taken to see that the required 
funds are placed at the disposal of the Central Institute of Fisheries 
Technology for materials, equipment, etc. 

['"'dian. Council of Agricultural Research, New Delhi, letter No. 
F. lS-13j6S-AHI (I) t dated the 13th NO'IJember, 1968]. 

Recommendation (Serial No.4) Para 2.14 

The Committee are of the view that the completion of research 
programmes within the stipulated time is a proof that the research 
has been conducted smoothly and economically. They would, there-
fore, stress that as proposed by the Institute, the research sho,uld be 
organised project-wise with definite objectives and time-limits for 
completion laid down. For this purpose a comprehensive list of the 
pre-raquisites necessary for a particular research programme should 
be drawn up and arranged in time so as to avoid any difficulties later 
on. It is also desirable that the economics of the projects are work-
ed out as far as possible, both on a short-term and long-term basis, 
before they are taken up. 

The Committee -trust that the Indian Council of Agricultural 
Research, to which the Institute has been transferred. would take 
suitable measures to remove the difficulties in the way of successful 
execution of projects. 

Reply of Goveh1ment 

The research work at this Institute is conducted on proJec~ 
oriented basia with definite objectives and time limits. The dim. 
culties encountered in timely completion of the 'projects will be 
promptly analysed and suitable measures takcm to remove the diffi-
culties. 

[Indian Council of Agri.cuifural Research, New Delhi, 1.etter No. 
F. l1-13j6S-AHI (1), dated the 13th NO'IJember, 1968]. 

RM(IIII11'eacWi8 (Serial No.5) Para 2.22 

The Committee note· taat at the meeting of the Fisheries Re-
search Committee held at Madras in October-November, 1966, mem-
beR refe1'l'ed to the incre8lliDg costs of mechanised ftihin, boats and 



bnpressed on the imperative need for effecting reduction on COlli-
truction costs. The use of cheaper boat building timber, marine 
plywood, galvanised iron fastening, etc. were suggested. It was re-· 
commended that infonnation available with the States might be 
passed on to the Director of the Institute, who would undertake 
basic studies in the matter. 

Reply of Government 

The data about the cost structure in the construction of fishing 
boats whenever received from the Directors of Fisheries of the 
various States, are analysed and wherever possible suggestions to 
reduce construction costs without losing the efficiency of the boat are 
offered. 

[,"-dian Council of Agricultural Research, New Delhi, letter No. 
F. 18-13/68-AHI (1), dated the 13th November, 1968]. 

Recommendation (Serial No.7) Para 2.M 

The Committee are not sure whether the Institute which has al-
ready eight vessels of sizes varying from 30 ft. to 50 ft. should re-
quire a bigger vessel. They feel that it should be possible for the 
Institute to make use of the vessels available with the Deep Sea 
Fishing Station, Bombay. They hope that the Indian Council of 
Agricultural Research will examine the Institute's request in the 
context of their seeds and the resources ,position of the Government 
at present. ' 

Reply of Government 

The proposal of the Institute to acquire larger trawlers has been 
considered and it is felt that the Institute could use the fishing vessels 
belonging to the Deep Sea Fishing under the Department of Agri-
culture. To ensure proper coordination between the gear research 
and fishing organisations it has been decided to set up a SUitable 
Committee of officers. 

[htdian Council of Agricultural Research, New Delhi, Letter No. 
F. 18-13/68-AHI (1), dated the 13th November, 1968]. 

RecommendatiOn (Serial No.8) Para 2.38 

The Committee would like to emphasise that more and more per-
sons from the fishery industry, which is mostly concentrated at Erna-
kulam, Cochin, should be encouraged to come to the Institute to parti-
cipate in the special training courses. They neetl hardly point out 
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that this will hate two-fold adv:antages. First, a cloSe liai90fi 'will b~ 
maintained Wiftt the fishery industry inasmuch as eandidates spOn-
sored by them will be teceiV'ing training in the Institute and secOild-
ly, the Institute will 'be able to gettt up its research programmes ae-
corWng to th~ ilee8s of the fishery industry. 

Reply of Government 

The Institute already provides suitable facIlities to the industry 
to get theirscieiltifte and technical personnel trained in specific 
fields. The scientific and teclmical officers of the Institute also re-
goIarly visit the localfl.sh processing plants etc. which provides 
them opportunity to know the needs of the in:dustry. At the request 
of the Marine Products Export Promotion Council a scheme for 
the training of technical personnel on fish proCessing induStry has 
been drawn up. 

Llndian Cou.ncil of Agricultural Research, New Delhi lett~r No. F. 18-
l3/68-AHI (I), dated the 13th N01Jember, 1968]. 

AeCoin.mendation (Serial No. 9) Para 2.41 

':[the Committee feelihat the progress made by various States in 
implement£tigihe recorifflietidation of the CentralB6ard ofFis~eries 
(made in OCtober, loog) fot sE!ttif1g up pilot plants for dehydration 
of fish on the Speeiftcations supplied by the Central Institute of 
Fi~heries Technology is not satisfactory. The Committee would like 
the Institute to pursue the matter vigorously. 

RePlY . of 'GdVemment 

The Departti1etlt of Agriculture had forwarded the recommenda-
tlons of the Ceritral BOard of Fisheries to the State Governments con-
cem~. Sb far the ihtetested State GovetnInents have not been 
able to set tit> 'the Pil6t Plants for dehyderation of fish according to 
thesuggestedspecificatioris. The Central Institute of Fisheries Tech-
nology would provide the required technical 'help and advice in in-
Bta1ling the Pilot Plants wherever required. 
[Indian Counclt df A!tr£Citltura.l R~se'c:trch,New D'elhi letter No. F. 18-

13/68-AHI (1), dated the 13th November, 1968]. 

Comments of the CotnDdttee 

. Ptc:>gresa; made by various States in installing pilot plants for 
deliy~aiion of fish may be intimated for information of :Estimates 
CcMifuitt~after a 'y'~'r. 
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~tioD (Serial N .. tAt) Para 2.. 

'The C(lIIlmittee are glad to note that some by-products have beeD 
evolved by the Institute. They have no doubt that further research 
in the matter will yield encouraging results and cover more items. 
The Committee consider that fish protein concentrate has immense 
possibilities for supplementing the dietary needs of the underfed and 
.the undernourished sections of population in the country. There 
is, ,therefore, a need for intensifiaction of researches on fish protein 
concentrate so that a product of the right quality acceptable to nu-
trition experts could be evolved. The Committee hope that the 
institute will take advantage of the researches already undertaken 
in the United States in the preparation of an edible fish protein con-
centrate. They suggest that the progress made on this project may 
be included in 6e Annual Reports of the Institute. 

The Committee would also like to stress that unless the by-pro-
ducts evolved by the Institute are commercially exploited, research 
alone in the 'matter will not serve any useful purpose. . They hope 
that concertecdsteps would be taken to attract the industry to com-
mercially exploit the by-products evolved by the Institute. They 
aIsG suggest that the feasi1bility of taking out patents on the by-
,products eVolved by the Institute 'before releasing the same to the 
industry and charging royalty thereon from the industry may be 
considered. 

Reply of Government 

Proposals are already under consideration for setting up a Pilot 
Plant to be foabricated according to the specifications laid out by the 
Institute which will use the method evolved by the Institute in the 
prodUction of fish protein concentrate. The USAID has also made 
.a proposal for supplying a Pilot Plant which will produce fish pro-
teinconcentrate according to the methotl evolved by the U.S. Scien-
tists. The working of these two Plants will provide opportunity 
to conduct comparative studies about the merits in the production 
-of fish protein concemra'be. 

Further studies in the production of fish protein concentrate and 
..()ther products are being continued by the Institute. The progress 
achleved in these, fields has been 4ric!uded in the Annual Report 
«If the Institute for 196'7. 
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The suggestions for taking out patents have been noted. This 
will he done when the work has progressed to the stage of exploitin~ 

"the by-products commercially. 

[Indian Council of Agricultural Research, New Delhi letter No. F. 18-
13/68-AHI (I), dated the 13th November, 1968}. 

Recommendation (Serial No. 11) Para 2.49 

The Committee note the exploratory and experimental work 
undertaken by the Mobile Unit of the Institute during each of the-
last three years. They, however, feel that the Institute should main-
tain close liaison with the State Departments of Fisheries with a view· 
to find out to what extent follow-up action has been initiated on the· 
suggestions made by the Unit. The details of experiments conduct-
ed by the Unit and the results achieved shOUld be publi!;hcd snrl 
made available to State Departments of Fisheries, Fisheries Research·; 
Institutes and the industry. 

Reply of Government 

Close liaison is maintained by the Institute with the Department-
of Fisheries and suggestions in the light of the investigations con-
ducted by the Mobile Unit have been made to the concerned State-
author.ities. Follow up action is also taken. While detailed reports-
are forwarded to the concerned authorities, the salient feature!!! of· 
the experiments conducted and the results obtained are covered ill' 
the Quarterly /Half-yearly and Annual Reports for general informa-
tion. 

[Indian Council of Agricultural Research, New Delhi letter No. F. 18-
13/68-AHI (I), dated the 13th November, 1968]. 

Recommendation (Serial No. 12) Para 2.51 

While agreeing that unless the building is ready there cannot be-
a proper pilot plant laboratory, the Committee would like to streSl" 
that, if steps are not taken to equip the laboratory with essential and 
important equipment, to the extent possible, under the existing con-
ditions, the work of the scientists will suffer thus retarding the pro-
gress of the pilot plant laboratory. They hope that early action with 
regard to this matter as also the building will be taken. 

Reply of Government 

Many of the items of esse!1tial equipment are ~ready available. 
at the 'Institute and action to procure. more items is being taken.. 
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The difficulty now is the lack of space and proRer facilities for. instalP-
lation in the present hired building. As regards a permanent build-· 
ing to house the Institute, estimates for constructfon have been re-' 
ceived from the C.P.W.D. and these estimates are being examined. 

[Indian Council of Agricultural Research, New Delhi lett.er No. F. 18-
l3/68-AHI (}) dated the 13th November, 1968]. 

Recommendation (Serial No. 13.) Para. 2.58 

The Committee note that by and large close liaison anti coordina-
tion is being maintained by the Institute with State Fisheries De-
partments, Technological Stations, etc. There is, however, impera-
tive need to intensify the efforts in this direction so that any inad-· 
vertent duplication of research work may be avoided from the very 
outset of the operation of any scheme. The Committee have no doubt 
that the Indian Council of Agricultural Research will examinp. this 
problem in all its aspects and decide whether the coordination of 
fisheries by the Fishery Research Committee is adequate or whether 
some other suitable machinery should be devised through which 
closer coortiination and liaison could be maintained. The' Committe'!" 
would like thf! Council also to examine thp. possibiJity of fOl','!ing in-
timate links between Central Institute of Fisheries Technology on 
the one hand and the Central Food Technological Research Institute 
and the Defence Food Research Laboratory on the other. The Com-
mittee, in this connection, would also like to draw the· attention of 
the Government to the recommendation contained in their Thirty-
Sixth Report (Fourth Lok Sabha) on the Ministry of Food, Agri-
culture, Community Development and Cooperation (Department of 
Agriculture)-Central Marine Fisheries Research Institute, Manda-· 
pam Camp.· 

Reply of Government 

The Indian Council of Agricultural Research has already under-' 
consideration the question of setting up AdVisory Committees for 
its research Institutes. On a Committee that would be set up for 
Central Institute of Fisheries Technology, Ernakulam. the sugges-
tion for including the representatives from the Central Food Tech-· 
Iiological Research Institute and Defence Food'Research Laboratory' 
will be kept in view. Already there is a close link between the Cen-, 
tral Food Technological Research Insti,tute and this Institute as the--
Director of the' Central Institute of Fi$beries Technology is a mem--
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b!r of the Scientific Committee of the Central }'o~ Technological 
Besearch Institute. 

.[InC!it!n Council of Agricultural Research, New Delhi, letter No. F. 18-
l3/Sa.-AHI (}) dated the 13th November, 1968]. 

Reconunendation (Serial No. 14) Para 2.61 

The Committee would like the idea of constituting an informal 
.consultative committee with representatives of the industry and 
the Institute to advise on the research activities of the Institute to be 
pursued vigorously by the Indian Council of Agricultural Research. 
1."hey have no doubt that the informal consultative committee, if set 
.up, can help a great deal in making the research industry-onented 
.and thus bringing in quicker results. 

Re~ly Of Government 

The Indian Council of Agricultural Research has already under 
.consideration the "Setting up of Advisory Committees for its Research 
Institutes. This matter is under active examination. 

:{Indian Council of Agricultural Research, New Delhi, letter No. F. 18-
l3/6a.-AHI (1) dated the 13th November, 1968}. 

Recommendation (Serial No. 15) Para 2.67 

"The Committee need hardly point out that collection of useful 
'information without disseminating it to the users quickly serves no 
purpose. They regret to note that there has been delay in getting 
the newsletters, booklets, leaflets, and other reports published. They 
suggest that the question of expeditious publication of the extension 
publications may be considered. 

Reply of Govemment 

Now that the Central Institute of Fisheries Technology is under 
the control of the Indian Council of Agricultural Rese8Fch, which 
is an .autonomous 'body, printing of ·extension publications like neWs-
letters, booklets, leaflets, etc. will be got \:lone through private pre .. 
ses. There will thus be no -delay. 

{llfJdian Council of Agricultu.rcil Research, New Delhi, lett.,. 
fia. F. l8-IS/6S-AHI (1) dated the 13th November, 1968]. 
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~atiOD (Sma. No. 15) para 2:«8 

The Commr.ttee apprehend that deputing the research staff ot 
the Sub-stations and Units of the Institute for doing dettronstration 
work may interfere with the research work being done by them. 
They suggest that suitable ways may be devised in order to enable 
the Extension, Information and Statistical Wing to perform its 
functions smoothly and efficiently, especially in view of the fact 
that this is the only extension wing attached to a Central F.isheries 
Institute .. 

Reply of Govenunent 

The question of strengthening the Extension Section of the Insti-
tute for eonductihg demonstration work is already under considera-
tion of the Indian Co'Uncil of Agricultural Research. It may also 
be necessary ultimately to strengthen the Information and Statisti-
cal Wings of the Institute. This matter is also being looked into. 

{Indian Council of AgTiC1Lltura~ Research, New Delhi, letter 
No. F. 18-13/6B-AHI (1) dated the 13th November, 1968]. 

Recommendation (Serial No. 16) Para 2.71 

ThI! Committee feel that the demonstrations can go a long way 
in bringing horne in a visual form the results achieved by the In-
stitute to industry as well as fishermen. They regret to note that 
there has been a decrease in the number of demonstrations being 
arranged by the Institute from year to year due to lack of adequate 
staff. The Committee desire that the reqUirements for adequate 
.demonstration work may be kept in view. 

There has· been a decrease in the number of demonstrlrtions anj 
this was mainly due to the delay in filling up of the ppst of Exten-
sion Officer. The post has since been filled and with the additional 
posts now Uttder -ednsideration the number dfdemonstratlans would 
be increase8, 

,[Indian CO'UricU of Agricultural 'ltesearch, New Delhi, letter 
No. F. 18-13/6B-AHI (1) 8ated the 13th ~ovember, 1968]. 

~ifaflol1 !(~1 'No. 11) t-arll '2.74 

The Committee stress the need for :periodical 'eValtta1Um 01 1he 
'work of the Instftute by an Achievement A-udit -Committee ton .. 
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sisting of specialists. In this connection, the Committee would like 
to invite the attention of the Ministry to the recommendation made 
by them in para. 9 of their 76th Report (Third Lok Sabha) on the 
Ministry of Food and Agriculture (Department of Agriculture)-
Indian Agricultural Research Institute. ' 

Reply of Government 

All the Institutes under the Indian Council of Agricultural Re-
search are evaluated by an Achievement Audit Committee once in 
five years. The Fisheries Institutes will also now come under thii 
system. 

[Indian Council of Agricultural Research, New Delhi, letter 
No. F. 18-13j68-AHI (I) dated the 13th November, 1968]. 

Recommendation (Serial No. 18) Para 3.9 

The Committee note that the Pre-shipment Inspection Scheme is 
being operated by the Central Institute of Fisheries Technology in 
view of the highly complicated nature of fish inspection and in view 
of the fact that this has been endorsed by the Industry as well as 
by the Marine Products Export Promotion Council. The Committee 
feel that this is the legitimate function of the Ministry of Commerce. 
Now that the Institute has gone under the control of the Indian 
Council of Agricultural Research, the Committee suggest that the 
question whether the operation of this scheme should remain with 
the Institute or go to the Ministry of Commerce or any other Agency 
of the Ministry of Commerce may be examined in all its ramifica-
tions anti early decision taken in the matter. 

Reply of Gove,mment 

It has since been decided that Pre-shipment Inspection work of 
Marine Products will be handled by the Ministry of Commerce. 

[Indian Councjl of Agricultu.ral Research, New Delhi, letter 
No. F. 18-13/68-AHI (I) dated the 13th November, 1968]. 

Recommendation (Serial No. 18) Paras 3.10 and 3.11 and (Serial 
No. 19) Para 3.1t 

Para 3.10.-The Committee need hardly point out that the Pre-
shipment Inspection Schemes can serve a very useful purpose in 
bringing about quality consciouSnesCf 'among the exporters of ses 
,food products. They, however, note that there have been quite-
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• few cases since the introduction of the Scheme wherein the goods 
were detained by the importing countries even after they had been 
inspected and certificates issued. In ~me case the products decom4 
posed owing to delay in loading after having been passed for export. 
In the circumstances, the Committee cannot but conclude that there 
is much scope for improvement in the working of the Scheme espe-
cially in regard to these aspects which have come to notice in the 
past. 

Para 3.n.-The Committee would also urge that dp.mon~trations 
On improved methods of cleaning of fishing beat decks, fish holti, 
etc., and of processing, chlorination of water and cleaning of the 
premises should be regularly arranged in factories in increasing 
number to stress upon the industry the importance of hygienic con-
ditions for bringing about improvement in the quality of products 
handled at various sta~es of production. 

Para 3.19.-ln the opinion of the Committee in order to ensure a 
steady and expanding foreign. market for fish and fishery products 
from India, it is essential to maintain high standard of the product 
especially from the hygienic point of view. The endeavour of the 
Government should therefore be to encourage the various units of 
exporters to opt for voluntary continuous inspection of their pro-
ducts.· 

lteply of (Wovern~nt 

The recommendation is accepted. 

A scheme for continuous in-plant inspection was drawn up in 
1966. In 1967 the Ministry of Commerce had taken up with the 
procesSing factories the question of introducing bactenologlcal 
tests as well as inspection or. a voluntary basis. The response was 
not encouraging. Subsequently, in view of the need to ensure 
acceptability of our products abroad, bacteriological tests were made 
compulsory. The question of undertaking in-plant inspection on Ii' 
voluntary basis will now be reviewed. . . . . 

[Indian Couacil of AgriC'ILltural Research, New DelRi, lett", 
No. F. 18-13/88-AHI (1) dated the 13tk November, 1969] .. 

~ Comments of the COmmittee 

Final derision on the question of undertakin.( in-plant in,s~ion . 
for sea fGOd prodtlcts maybe -communicated tor informatf,onof Esti-·! 
lIlates ComrniU8e. . . . 
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RecoDlDlendation (SedttJ N9, 2.Q) faQI '-.1 MIl;',' 
Para. 4.7. The Committee are Ul)happy to note the large J;lum~ 

ot posts lying vacant in the Central II,lstitute of Fisheries, TechI,lQ,-
logy. They are also unhappy to note th~t as many as 196 posts o~t 
0f 346 posts are temporary. They need hardly emphasise that tl).e 
continuance of a larger number of vacant and temporary posts aI,l~ 
lUlattractive pay scales for scientific posts is likely to have a del.~ 
terious effect on the smooth functioning of a research Institute. The 
Committee would like the Indian Council of Agricultural ReS,~~rcb 
to examine the position and take necessary steps in the matter. 

Pa.Ta 4.8. As regards p.$y.-scales of the re::;eaNhers and scientis~ 
the Committee would like to draw the attention of the Governme~ 
to the recommendation contained in para 2.15 of their Thirtysmb 
Report (Fourth Lok Sabha) on the Ministry of Food, Agriculture, 
Community Development and Cooperatio~ (Department of Agri-
culture)-Central Marine Fisheries Research Institute, Mandapam 
Camp. 

Re{llv of ~verJ)D1f!o.t 

Many of the vacant posts have been filled up. The main difficulty, 
as pointed out by the Committee, is the unattractive pay scales of 
scieJ).titic posts. There is now a ban on the upward revision of pay 
scales. However, this question is already under active considera-
tion. Action is also being taken for the conversion of some of the 
temporary posts into j;)el'll).aJlent ones. 

[Indian Council of AgricuZturq,1 Research, New llellJ.i, Zetter 
No. F. 18-13/68-AH1 (I) dated the 13th November, 1968]. 

8eroJpm~1l (Serlel No. 21) Para 4.12 

The Committee are not sure whetAe;- the scheme for IJAW pro-.-
motions and advance ~crements i$ beins; tUen ~«ive.n~ge qt by tbJ: 
mstitute.'l'1)ey need hardly str~s th~t ~J:J..tmo ano ~~ w~, 
sonnel should ~ giv~n lui41ble illc.e:otiVE:S for <Wing :r;n~j~o~ 
prc:.-k. The Committ.ee hope th,t Indian Counc.il of A¢clU~ 
Research will take appropriate s~ptl in t)Us b:eh~f. 

~Rlcf 9£ ~e~ , 
The scbeIM of mBit promotions and adV8l'1ce iner~·has been 

extended to th~ Fisheries Research Institutes also and this has al-
ready been approved • t.IIie Govemiilg lIody of the Indian C<amcll 
of Aplcultural Research in March, 1968. 

[1.n ,~~ACil '11 ~~ ~~tQ"', M." P,JM."*,, .. Jl. 1. ' 
i3/68-AHI (l) dtJted the 13th November, 1968] .. , 
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Recommendation (Serial No. 22) Para 4.15 

The Committee feel that proper supervision over the work ~ing: 
done at the Institute is difficult unless aU the Sections of the Insti-
tute are housed in a single and suitable building. They note that" 
difficulties are being faced for installation and operation of heavy 
machines and equipments in the present buildings and that labora-
tory working space in all the buildings occupied by the Institute is 
insufficient. The Committee, however, appreciate that in view 
of the present financial stringency, there may be difficulties in re-
starting the construction work suspended in October, 1965. They-
suggest that Indian Council of Agricultural Research may go into 
this question in all its aspects and find how best an improvement can 
be brought in the present situation. 

Reply of Government 

Proposals for the construction of a permanent building for the· 
Central Institute of Fisheries Technology are already under the con:-
sideration of the Councll. The C.P.W.D. has forwarded estimates of" 
cost which are now under scrutiny. 

[Indian Council of Agricultural Research, New Delhi letter No. F. 18:-
l~JRR-AHI (1), dated the 13th November, 1968]. 

Recoll)lP(eJldation (Serial No. 23) Para 4.11 

The Committee are distressed to note that there has been heavy 
shortfall in the expenditure in as much as only Rs. 1,46,660 could be-
utilized out of Rs. 4,29,900 provided in the Revised Estimates for 
1966-67 for the acquisition of land. for the construction of staff quar-
ters and purchase of engines. They need hardly stress that the pro-
grammes of work, for which budget provisions have been made, 
shou!d be executed with a sense of urgency. 

Reply of Government 

The shortfall in expenditure referred to was due to factors beyond' 
the Institutes' control, such as delay in completing the acquisition 
of the land by the District Collector (Kerala State) and delay i. pro-
curing the engines through the Director General, Supplies and Dis--
posals. Steps have been taken to see that shortfalls in expenditur&.-
are avoided in future. 

[Indian Council of Agricultural Research, New Delhi letter No. F. 18-
, 13J68-AHI (I). dated' the 13t~ November. 1968]. 
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'Recommendation (Serial No. 24) Para 4.23 

'The Committee would stress the desirability of reviewing the 
"Work of each Sub-Station and Unit at regular interva~s to watch the 
.progress of work entrusted. to them and to ensure that continuance 
of each of the!'" is justifiable. The C'omm.1ttee would also stress 
:that there should be close liaison and co-ordination between the 
'Institute and various Sub-Stations and Units on the one hand and 
between various Sub-Stations and Units inter se on the other S(j 

,as to avoid duplication and overlapping in the work being done by 
1hem. 

Reply of Government 

The progress of the work conducted in the various Sub-Stations 
and Units of the Central Institute of Fisheries Technology is watch-
ed closely by the Headquarters of the Institute by scrUtinising the 
monthly progreSs reports and periodically visiting the Sub-Stations, 
.Units, . etc. The duplication and overlapping in the work between 
the Sub-Stations and the Units will also be avoided since each re-
search project is approved by the Headquarters of the Institute, 
.after careful scrutiny. . 
:(Indian Cooncil of Agricultural Research, New Delhi, letter No. F. 18-

.l3/68-AHI!(1) dated the 13th November, 1968.] 



CHAPTER In 

RECOMMENDATIONS WEICH THE COMMITTEE DO NOT 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLY 

Recommendation (Serial No.3) Paras 2.2 and 2.3 
Para 2.2-

The Committee find from the composition of the Research Com-
m.ittee that there are no representatives from fishery industry on it. 
Modern fisheries is as much an industry as a social welfare activity. 
The Committee, therefore, need hardly stress the desirability of 
having one or two representatives of fishery industry on the Re· 
search Committee so that they may make useful contribution to the 
deliberations of the Committee for the development of fishery in 
the country. 
Para 2.3-

The Committee do not know whether the Indian Council of Agr1· 
cultural Research to which the Institute has now been transferred 
would like to be guided by the advice of the Standing Research 
Committee of the Ministry in matters relating to Fisheries techno-
logy. In any case, the Committee would like to be assured that 
techno:ogical research would continue to receive the closest atten-
tion· it deserves and that efforts would be made to avoid duplication 
and overlapping in the field of technological research being done by 
various Central and State Institutes as well as by the industry. 

Reply of Government 
Paras 2.2 and 2.3-

The Research Committee referred to in para 2.2 of the Estimates 
Comma.ttee's Report is the one set up by the Department of Agricul-
ture. The I.C.A.R. will have its own Research Committees. Tech-
nological research will continue to receive the closest attention of 
the I.C.A.R. 
[Indian Council of Agricultural Research, New Delhi, letter No. F. 18-

13 /68-AHI (I) dated the 13th N01,ember, 1968.] 
Comments of the Committee 

The composition of the Research Committ~e of the Indian Coue-
cil of A~cultural Research may be communicated to thp- Commit-
tee. 

17 
1153 (aii) LS-3. 
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RecoJn111enda*ion (Serial No.5) Para 2.23 

The ,Committee need hardly point out that one of the aims of 
the researches being made in the Institute should be to reduce the 
cost of the mechanised fishing boats so that the poor fishermen could 
afford to purchase them and take advantage therefrom. The Com-
mittee do not think that there has been any appreciable <i:ecrease 
in the overall cost of production of a mechanised fishing boat be-
cause, whereas the cost of production of the hull has gone down, the 
cost of the engine has gone up, They expect that all out efforts will 
be made on the basis of further investigations, to reduce the overall 
cost of production of a mechanised fishing boat to the extent possible. 

Reply of Government 

Efforts will be continued 'to evolve methods and to locate cheaper 
substitutes to bring down the construction cost of fishing vessels, 
Till recently the engines required for im;tallation in fishing boats 
were imported. A few engineering finns in India havE' started 
manufacturing and assembling IllJIlrine engines and consequently 
a part of our requirement can now be met from indigenous sources, 
However, the cost of engines manufactured in India is comparative-
ly higher. As the prO'duction progresses it is hoped, that sufficient 
number of marine engines will be available at lesser cost. 

[Indian Council of Agricultural Research, New Delhi, letter No, F. 18-
l3/68-AHT (L) dated the 13th N01,ember. 1968,] 

Recommendation (Serial No.5) Para 2.24 

The Committee note that there have been complaints about the 
wooden boats whose hulls were being sheathed with magnesium 
aluminium alloy in place of copper, as suggested by the Institute. 
They would therefore like the Im;titute to examine carefully thE' 
performance of the boats in Madras and Kerala after the sheathing 
is done under the supervision of the Institute, before a final conclu-
sion is drawn about the new sheathing, 

Reply of Governm.,nt 

The performance of the boats built in Kerala and Madras using 
9.luminium sheathing instead of copper sheathing is under study. 

(Indian Council of Agricultural Research, N~ Delhi, letter No, F. 
18-13/68-AHT (1) dated the 13th NOt,ember, 1968]. 
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Comment. of the Committee 

Results of the study conducted by the Institute on the perform-
I ' 

ance of boats built using aluminium sheathing may be communicat-
ed to the Estimates Committee. 

Recommendation (Serial No.6) Para 2.31 

The Committee are glad to note the researches matie for evolving 
suitable and cheap gear by the Central Institute of Fis...'leries Tech-
nology. They suggest that concerted steps may be taken to acquaint 
the users and the industry with the processes developed by the Insti-
tute so that there may be a growing demand for indigenously manu-
factured gear materials and dependence on importS may be avoided. 
As regards nylon twines, the Committee suggest that the Ministry 
may consider whether it could not be made incumbent on the new 
units manufacturing synthetic fibres to produce a certain amount of 
fishing twine as well, as and when there is, a demand fo~ the same. 

Reply of Government 

The Extension and Information Section of the Institute makes 
efforts .to popularise the processes and cheap substitutes developed 
by the Institute by conducting demonstrations, publishing and dis-
tributing News letters and pamphlets, etc. These efforts will be 
further intensified. As regartls production of fishing twine by the 
synthetic fibre manufacturing units, the matter is being examined. 

[Indian Council of Agricultural Research, New Delhi, letter No. F. 
18-13/68-AHI (1) dated the 13th November, 1968]. 

Comments of the Committee 

The Estimates Committee would like to be informed about the 
action taken in the matter of production of fishing twine by the syn-
thetic fibre manufacturing units. 

NEW DELHI; 

June 9, 1969. 
J yaisiha~19=--, -=1=89=1---;-;( Sak-a )-:-' 

M. THIRUMALA RAO, 
Chairman, 

Estimates Committee. 



APPENDIX I· 

A,.alyfts of the act"'" taken by Government on the recommendations 
contained in the Thirry·eighrh Report of the Estimates Committee [Pourth 

Lok Sabha] , 

I. Total number of recommendations 

2. Recommendations which have been accepted by Govern-
ment, i. e. recommendations Nos. 1,2, 4, 7, 8, 9, 10, II, 
12, 13, 14,15, 16, 17, 18, 19,20,21,22,23 and 24: 

Nwnber 
Percentage to t tal 

3 Recommendations which the committee do not desire to 
pursue in view of Government's reply, i.e. recommenda-
tion No;. 3, 5, and 6 : 

Number 

Percentage to tota 

20 
aWOIPND-LS-Il-1152(ai) LS-22-7-69-1135. 
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